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(x) st 84(ar), Refem 11-2-1988 ‘ L (I) These rules may be called the Passport
ol . , 2008, ,
(xi) R F155(20), Rt a1-11-1988 m““‘.‘*ﬂ%?_““‘é’ 00 e
. ; : o (2) They shall come into force wi effect from
(xii) T 622(3:),%27_ 7-1990 - 17th Decerber. 2007, |
(xi) L 633(31), et 20-7-1990 . 2. In Schedule I to the Passport Rules, 1980, for
(xiv) =, 100(ar), fotiaw 4-3-1991 ~ Serial No. 4 and entries relating thereto, the following serial
(xv) #mﬁ 275(31) WZO*B—IW] o _ number and entries shall be substituted, namely :—
(xvi) TFL, 586(a0), Rt 21-6-1991 S.No. Passport Authorities - Jurisdiotion
Covit) S 111(31), Bl 22-1-1992 0 @ . ®
* (xviil) weLfy 684(37) ,WIS%—IMZ 4(a) Passport Officer ) Tnmchh'appalh,
(dx) L. 721(90), Rt 7-8-1992 (Passport Oafgse, I:ramrlPer;mbalur,
; Tiruchi i iyalur, Nagappat-
(o) T 477(37), B 16-6-1993 hilagis tinam, Thanjavur,
God) =L, 485(31), Rt 1-7-1003 PTllciir‘uﬂ;camrg&
, . ottai
Codi) TR 503(1), Reter 10~7-1993 o » o ]
i epu assport cer ~Go-
(xifi) WLFTF, 833(a1), feims 2-12-1904 - ) (Pal:s:)}(;rtOfgce,
Gadv) LR 592(31), fetia 7-8-1095 Tiruchirappalli) ;
Gov) AL 491(31), Reetiem 28-8-1997 (©)  Assistant Passpor; Officer ~do- !
, ” dee P 1t , Trichy)- I
Coevi) THLF. 605(31), fietias 5-10-1908 ;”SP" Of‘“ tiehy) | l
- . (@) uperintendent - ~do- 4
Coxvil) WL, 516(37), Reata 8-7- 1999 , (Passport Ofice, Trichy) _
(xxvill) WL 82730, Rt 29-12-1099 (©)  Passport Officer Madurai, Theni,
Codx) HawLFL 34(an), R 12~1~2000 (Passport Office, Sivagangai,
i -k Madurai) Dindigul, Virudhu-
Coo) TR, 473 (ar), e 22-5-2000 : nager, Remariha.
Good) T, 485(ar), et 23-5-2000 puram, Thoothukudi,
Cocil) HLHLE 529(37), fis 8-6-2000 ;Lr:l‘;;"eh&m‘ya'
(octiil) w11, »584(&),%4-7—2000 ®  Deputy Passport Officer do.
Coxxiv) TR 632( 1), fetep 25-7-2000 (Passport Office, Maduraiy
Gooev) TR 482(37), otiss 26-6-2001 (8)  Assistant Passport Officer -do-
Gooevi) TR 527(37), i 9-7-2001 (Passport Office, Madurai)
. ) 2 () Superintendent , ~do-
Coovil) TLF. $76(31), Retiehs 27-7-2001 (Passport Office, Madurai)
Coowviil) TLELF, 817(31), fietiar 29-10-200] ‘

A ' . [F.No. v/Iv/s5 1/28/2007)

xxix) WL, 879( 97 , et 4-12-2001 , ,

( ( )) fr 0 ; 0 R.SWAMINATHAN, Jt. Secy. (CPV)
) WFE 417(3), Rz 29-5- o 4

(& 5200 Note: The orincipal rules were published in the Gazette

(xli) "4 674(ar), Rt 27-10-2006 of India vide number G.S.R. 691(E), dated the 11th
(xli) T, 526( 1), Rt 2-8-2007 3§:iner, 1980 and subsequently amended
NOTIFICATION

(i) G.S.R.494(E), dated 10-6-198]

(i) G.S.R 469(E), dated 24-6-1982
G.S.R. 103(E).—In exercise of the powers conferred (iv) G.8.R.325(E), dated 12-4-1983

by Section 24 of the Passports Act, 1967 (15 of 1967) the g
Central Government hereby makes the following rules (") G.S.R 482(E), dated 1352983 ,
- further to amend the Passport Rules, 1980, namely :— (V) G.S.R.494(E), dated 16-6-1983 i
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(Vi) G.8.R.345(E), dated 29-3-1985 . (a0) G.8.R.49] (E), dated 28-8-1997
(vili) G.S.R.860(E), dated §-11-1985 (o) G. . R. 605(E), dated 5-10-199
() G.S.R.857(E), dated 13-10-1987 (i) G. S.R.S16(E), dated 8-7-1999
® G.S.R.84(E),dated 11-2-1988 (owil) G, S.R.'gz»,(E)’ dmdzg_u_lggg 5
() G.S.R.1155(E), dated21-11-1988 o) G. 5. R.34(E),dated 12-1-2000
(i) G.S.R.622(E), dated 27-7-1990 (0% G. S, R 473(E), dated 22-5-2000
' (i) G.S.R. 653(E), dated 20-7-1990 (o) G. . R 485(E), dated 23-5-2000
(xiv) G.S.R.100(E), dated 4-3-1991 () G.S.R.529(E), daled 8-6:2000
15; (o) G.8.R275(8),dated 20-3-1991 o) G, S04, dtnd 72000
Go) G.5.R. SB6(E) dated 21-6-1991 Goodv) G.S.R.632(E), dated 25-7-2000
L (xvi) G.S.R. 111 (E), dated 22-1-1992 PP
i~ (xviil) G.S.R.684(E),dated 15-6-1992 o) G.S.R.S27(E), dated 972001 ‘
() G.S.R.721(E), dated 7-8-1992 (o) G.S.R.ST6(E), dated 2772001
L @) G.S.R.477(E), dated 16-6-1993 (oowvii)) G.S.R. 817(E), dated 29-10-2001
(o) G.S.R485(E), dated 1-7-1993 ~ (eaix) G.S.R.879(E), dated 4-12-2001
§ (i) G.S.R.S03(E), dated 10-7-1993 () G.S.R.417(E), dated 29-5-2002
L Goil) G.S.R. 833(E), dated 2-12-1994 () G.S.R. 674(E), dated 27-10-2006
;% (odv) G.8.R.592(E), dated 7-8-1995 (i) G.S.R.526(E), dated 2-8-2007
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